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(b) if so. whether the award has been
accepted by the officer ; and

(¢) the policy laid down by Govern-
ment of India fcr acceptance of foreign
awards by Defence Services Officers ?

THE MINISTER OF DEFENCE (SHRI
JAGJIVAN RAM) : (a) to (c). According
to existing Government orders, Government
servants are not permitted to accept any
foreign awards and decorations. On the
request of the Embassy of the United States
of America, the Government of India, after
taking into account all the surrounding
circumstances, agreed, as a special case, to
the proposal of the Government of the
United States to confer the ‘Legion of Merit’
on Air Chief Marshal P. C. Lal, DFC.
Chief of the Air Staff of the Indian Air
Force, during the course of his recent visit
to the United States. Accordingly the award
given by the Government of U. S. A. was
accepted by the officer.

Blackmarketing in Blood in Delhi

*1078. SHRI JYOTIRMOY BOSU :
SHRI H. M. PATEL :
will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) whether Government have seen
news-paper reports about widespread black-
marketing in blood in Delhi ; and

(b) if so. the steps taken in this
regard ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT): (a) Yes.

(b) So far as Central Govt. hospitals
in Delhi are concerned, they have their own
Blood Banks and are able to meet the
demands in full out of their own stocks.
Professional donors of blood are paid
directly at the prescribed rates and no
donor whose health is below par in any
respect is accepted as a donor.
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Pending Disciplinary Vigilance Cases

4469. SHRI SOMASUNDARAM : Will
the Minister of WORKS AND HOUSING
be pleased to state :

(a) whether a large number of Discipli-
nary Vigilance cases are lying pending with
the Department of L. & D, 0., C, P, W, D,
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